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(3) Adhanga Gramojoga Industrial 
Cooperative Society, Cuttacll: I 

(4) =;~l Narimangal Co-
operative Society. Puri D1S- , 

trict. • 
(II) Teisipur Multipurpose 

operative Society, Puri 
trict. 

Co-
Dis-

(6) Gopalpur Industrial Coopera-
tive Society, Ganjam District. 

The value of Coir products sold by 
them so far is estimated at Rs. 49,000. 

During 1960-61 a loan of Rs. 11.000 
and a ,rant of Rs. 4,000 were sanction-
ed to the State Government for their 
achemes for development of Coir In-
dustry. As regards 1961-62 ftnancial 
assistance wlll be madi! available to 
the State Government towards the 
close of lhl' ftnancial year on the ~asis 
of their actual expenditure for the 
ftrst 9 months and anticipated expen-
diture for the last quarter of 1961-62. 

Allotmeat of Quarter'll 
_ •• Sbrl MadbWlUdaa Bao: Will 

the Minister of Works, Rou~ aad 
Sapply bt- pleased to statle: 

(a) when the next bulk of allot-
ment of quarters to the Central Gov-
ernment servants in Delhi and New 
Delhi will be made; and 

(b) the number of quarters that are 
ready for allotment in cWrerent cate-
,ories? 

The Depat, MIDIMer or Works, 
Rouble aDd Sapply (Sbn AIlII It. 
CIwada): (a) A ~ number of E. F. 
G and H class quarters are expected 
to be available for allotment In 
November/December 1981. 

(b) None at prennt. 

ltate CoueI1 for Voeatt... 'l'ndeI ......... 
lilt. Ibri L. Aellaw 811111a: WUl the 

Minister of Law... ... BID""'" 
'be pl.ased to .tate: 

(a) whether a State COUDC1l of 
Vocational Traclea baa been tOl'lDMl In 

Manipur to advise the Administration 
for co-ordinating the Vocational 
Training Programme; and 

(b) it so, when it was tormed and 
the names of the personnel? 

Tbe Deputy MInister Of PlaDDlq 
aDd Labow aDd EmplO)'llleat (Sbri 
L. N. MIshra): (a) Yes. 

(b) It was formed on 23rd Decem-
ber, 1960. The composition of the 
Council is given below: 

(I) ChiefCommissirer, 
Manipur. Chairmar 

(2) Chief Secretary, MlI1'i-
pur. Vice-Chairman 

(3) Secretary to Mal"ipil A,l. 
miristratior ir Admi-
trative Departm~r t 
(Deve\opmert) Member 

(4) Secretary, Firar ce. Mn-
nipur Do. 

(S) DevdopmeJ1t Commis-
sioner, Manipur. Do. 

(6) Pril'cipal EPgineer. 
P.W.D .• MlITipur Do. 

(7) Director of Trllirirg. 
Directorat~ Gereralof 
Employmert& Trairir g, 
New Ddhi . Do. 

(8) Prircipa\, Irdustrial 
Training Institute. Im-
phal(Maripur). Do. 

(9) Director of Educatior. 
Manipur.Imphal. Do. 

(10) ChairmlU"l, Territorial 
Council, Manipur Do. 

(n) Chainnar, Imphal Mu-
nicipal Board, ImphaJ . Do. 

(12) Employmert Exchange 
Officer, Maripur Imphal Do. 

(13) Director, Industries 
as Labollr Commissioner, 
Manipur,Impbal. Member-

Secretary 

"JIll' IIID ........... 
1111. 8Iari L. Aellaw llaP: Will the 

Mln1Iter of c..u.ene ad IDbI&r1 
be p-.ed to state: 

(a) wbether it ia a fact that the 
Manipur Administration bas MIlt a 
propoaal tor the manufacture of writ-
laI aDd printiq papers with a total 
la.-tment or RI. 20 lakhs and a capa-




